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. ·(d) whether any provision is bein' mado 

'for n,eetiq elootion peose, y O<>vem-
ment; and 

(e) what other important amendments 
. m-e being made? 

THE MiNISTER OF LAW JUSTICE 
AND COMPANY AFFAIRS (SHRI 
JAGAN NATH KAUSHAL): (a) u, ir. 

(b} Does not ari e. 

(c) A proposal to check political defe -
tion i under consideration aloogwith other 
comprehensive propo al relating to electo-
ral reform . 

(d) A propo al regarding . bUting of 
1 · tion expen es of candid tes to Govern-
ment i under consideration along with 
'other comp.rehen ive proposal' for e.lecto-

ral reform. 

(e) The other important amendment· to 
the election 1 w under con jder tlon relate. 
.. bl the maint nance of electoral roll up-
to-date, avoidance of mi use of official mac-
. Jiinery tit elections, reducing the scope of 
-~rrupt practices and .money power in 
. elections, reduction of election cxpen e ·. 
reduction in voting age ·f.rom 21 year to 
UJ ·years, and changes in the existing sy -
t~m of adult fraqchise QY adopting Li 
System or any other sy tern in relation to 
'elections to Lok Sabha nnd tate Legi b -
tive As-:cmblies. 
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Los Suff red by State Electricity Boards 
due to ftood damage ' 

!.40. HRl MANMOHAN TUDU: Will 
the Minister of l!NERGY be pleased to 
ate: 

fa) the to!al loss incurred by ~tate Wec-
t,:i.city Boards of Orissa and other States 
dJJ,e to the flood damage caused to · tlte 
various power projects in those flood aff ec-
ted States; 

(t>) the efforts mad~ by Governmeqt to 
rep ir the damaged p<>wer projects of 
Ori a and other States; and 

(c) the details thereof? 

THE MINISTER OF STATE TN THE 
INISTRY OF ENERGY (SHJU VIK-

. RAM MAHAJAN):. (a) to (~). The ~or-
mation is being collected atJd will . · . be 
taid on the Table of tho House. ' 




